tI TEM NO 21 REG STRAR' S COURT NO. 1 SECTI ON |

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUNMAR

Petition(s) for Special Leave to Appeal (Crl) No(s).3403/2006

KRI SHNA & ANR. Petitioner(s)

VERSUS

STATE OF U. P. Respondent ( s)

(Wth office report )

Dat e: 05/04/2007 This Petition was called on for hearing today.

For Petitioner(s)

Jai|l Petition, Adv.

For Respondent (s)
V. P. Singh, Adv.
Javed M Rao, Adv.

Shahid Ali Rao, Adv.

5 5 5 %

Musharraf Chawdhry, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Service is compl ete.

Li st bef ore t he Hon' bl e Cour t when this
Ils under

matter

fa



" Compl ete Category’ as per office order dated 2.8.2006.

( B. SUDHEENDRA KUVAR)

Regi strar
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